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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 20th April, 2026

O.N. 15(E).— In exercise of the powers conferred by sub-section (1) of Section 13AA of the Representation of
the People Act, 1950 (43 of 1950) and in supersession of its previous notification No. 508/GOA/2025 dated 19" May,
2025 regarding designation of District Election Officer, the Election Commission, in consultation with the State
Government, hereby designates for each District in the State of Goa, as specified in column (1) of the Table below, the
officer specified against it in column (2) thereof, as the District Election Officer for that District and specifies the area in
respect of which each such officer shall exercise jurisdiction, in column (3) of the table :-

TABLE
SI. No. & Name of District Area of jurisdiction
District Election Officer (No. & Name of Assembly
Constituency)
1 2 3
1 — North Goa District Collector & District Magistrate, North 1 — Mandrem

Goa District

2 — Pernem (SC)

3 - Bicholim

4 - Tivim

5 - Mapusa

6 - Siolim

7 - Saligao

8 - Calangute

9 - Porvorim

10 - Aldona

11 - Panaji

12 — Taleigao
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SI. No. & Name of District

District Election Officer

Area of jurisdiction
(No. & Name of Assembly

Constituency)
1 2 3
1 — North Goa District Collector & District Magistrate, North | 13 — St. Cruz
Goa District 14 St Andre

15 - Cumbarjua

16 - Maem

17 - Sanquelim

18 - Poriem

19 - Valpoi

2 - South Goa District

Goa District

Collector & District Magistrate, South

20 - Priol

21 - Ponda

22 — Siroda

23 - Marcaim

24 — Mormugao

25 — Vasco-Da-Gama

26 — Dabolim

27 - Cortalim

28 - Nuvem

29 - Curtorim

30 - Fatorda

31 - Margao

32 - Benaulim

33 - Navelim

34 - Cuncolim

35 -Velim

3 — Kushavati District

District

Collector & District Magistrate, Kushavati

36 - Quepem

37 - Curchorem

38 - Sanvordem

39 — Sanguem

40 - Canacona

[F. No. 508/GOA/2026]
By Order,
AJOY KUMAR, Principal Secy.
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